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Will the Minister of EJ[terual 
Alralrs be pleased to state: 

(a) whether Government are aware 
of a statement made at Taipeh by 
the leader of an unofficial Indian 
Parliamentary delegation to Formosa 
that the re-establishing of diplomatic 
relations between the two countries 
(India and Kuomintang) was possi-
ble in future; 

(b) whether Government's appro-
val was obtained by the Raid lellder 
for this statement; and 

(e) whether any briefuing is given 
to delegations going abroad on 
matters relating to our foreign policy! 

The Deputy Mfnlster in the MIaJ~ 
try 01 Edemal AlraJrs (Shrl Din' 
Sln&'h): (a) Yes, Sir. 

(b) No, Sir. 

(e) In the case of uno/!lC' 
gations going abroad, necelMathur: 
mation sought by the delelblcatlons 
cerned is gi ven on an it> 
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" of Commaalcatlou. IShri Bha-
.ul): (a) to (c). Attention in this 

.l1DeCtion is invited to the reply to 
~u"lon No. 2CHr in the Lok Sabb. on 
the 24th November, 1983 where in it 
was stat&'! that the i:ltimates Com-
mltee ~ the Parliament went Into 




